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THE PREVENTION OF FOOD ADULTERATION (EXTEIN-

SION TO KOHIMA AND MOKOKCHUNG DISTRICTS)
ACT, 1972

No. 24 OF 1972

[6th June, 1972‘-

An Act to extend the Prevennon of Food Adulteration Act, 1954, tO
the Kohima and Mokokchung districts in the State  of Nagaland.

Br it enacted by Parliament in the Twenty—thjrd Year of the
Republic of Indla as follows S '

L. This Act may be called the Prevent:on of Food Adulteratmn (Ex—
tension - to Kohima and Mokekchung Districts) Act, 1872,

Short
- title.

2 The Prevention of Food Adulteration Act, 1954, shall, as from the‘Fxtension
commencement of this Act, extend to the Kohima and Mokokchung dis- ©of ‘\(t

tricts in the State of Nagaland and shall come into force therein on sucf?195 4t
date as the Central Government may, by notification in the Official Kohmfa !
Gazette, appomt ' and ;
. Mokaok-
chung
districts

in Naga-
land.
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